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SHRI K. BRAHMANANDA REDDY:
1 will not take g long time
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SHR] K, BRAHMANANDA REDDY-
If you want me to reply now, I will
do ;t Otherwise, 1t can be done
tomorrow
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PAPERS LAID ON THE TABLE

MR SPEAKER We will take up
the Calling Attention 1n the afternoon
Now Papers to be laid on the Table

NOTIFICATION UNDER INDUSTRIES
(DrVEIOPMENT AND RFGULATION)
Act

THE MINIS1ER OF STATE IN
1: E MINIS1RY OF INDUSTRY AND
C1VIL SUPPLIES (SHRI B P
MAURYA On behalt ot Shuu T A
Pai 1 by tolay on the Table
a cops of 1the Repgisiration
and Licensing of Industrial Unde:-
takings (Fifth Amcndment) Rules,
1974 (Hindi and Enghsh versions)
published in Notification No GSR
392(E) in Garzette of India dated the
17th Sepilember, 1974 under sub-
scetion (4) of section 30 of the
Industries (Development and Regu-
lation) Act, 1951 ([Placed in Library
See No LT-8506/74]

UxtoN PusLic SErvVice COMMISSIONED
(ExxmpTiON FROM  CONSULTATION)
AmvroMENT REGULATIONS, 1974 AnD
NOTIFICATIONS UNDER ALL INDIA SER-
vicEs ACT

THE DEPUTY MINISTER OF
HOME AFFAIRS (8HRI F H MOH-
SIN)* On behalf of Shri Om Mehta
I beg to lay on the Table—

(1) A ocopy ef they Usion Public
Commission (Exemption

Service from
Consultation) Amendment Regu-
lations, 1074 (Hindi and English

vermons) published in Notification
No. GBR 485(E) in Gazette of Inda
dated the 14th November, 1974, under
clause (5) of article 820 of the
Constitution together with an expla-
natory memorandum [Placed in
Lsbrary See No LT-8506/74)

(2) A copy each of the following
Notufication (Hindi and Englsh
versions) under sub-section (2) of
section 3 of the All India Bervices
Act, 1951 —

(1) The Indian Admmustmative
Service (Fixation of Cadrc
Stiength) Eleventh Amend
ment Regulations, 1974 pub
lIished 1 Notification No
GSR 890 in Gazette of India
dated the 24Lh August 1974

(1) The Indian Admunstrative
Service (Fixation of Cadre
Strength) Th rteen Amend-
ment Regulations 1874, publt
shed in Notification No GSR
373(E) 1n Gavsettn of Indn
dn‘ed the 24th August, 1974

(m) The Indien Admmstiative
Sertice (Pay) Elcv tl
Amendment Rules 1974
published in Notification No
GSR 3M(E) mn Gazetty o
Indya dated the 26th Augu-t
1974

(iv) The Indian Adminstratine
Seivice (Fixation of Chdrt
Strength) Twelfth Amend-
ment Regulations, 1974 pub
hished ;n  Noticetion No
GSR 375(Ey in Gazetle of
India dated the 26ih August
1974

(v) The Indian Admimsiritive
Service (Pay) Tenth Amend
ment Rules, 1974, publihed
in  Notfication No GSR
376(E) in Gazette of Irdi
dated tha 26th August, 1974

(v1) The Indlan Administrative
Service (Fimation of Cadre



